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Madras. Some of the samples failed
on account of high peroxide value
These were sent for further testing
at Central Food Laboratory, Calcutta.
Of the total 13300 tonnes, 6600 tonnes
have been released so far.
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Cases registered against smugglers
under COFEPOSA

*94 SHRI 8. R. REDDY: Wil the
Minister of FINANCE be pleased to
state:

(a) how many cases have been re-
gistered against smugglers under
COFEPOSA during this year; and

(b) what ig the amount of foreign
exchange involved in those cases?

THE MINISTER OF FINANCE
(SHRI H. M, PATEL): (a) The total
number of detention orders issued
under the provisions of the Conserva-
tion of Foreign Exchange and Pre-
wvention of Smuggling Activities Act,
1974 during the current year (January
to 5th November. 1877) by the Cen-
tral Government and the wvarious
State Governments is 266.

{b) The total amount of foreign ex-
change involved in the above cases
was worth Rs. 45.85 lakhs. In addi-
tion to this, contraband goods valued
at Rs. 439 lakhs were seized in these
cases,
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Hijacking of Indian tea shipments

*87. SHRI D. G, GAWAIL: Will the
Minister of COMMERCE AND CIVIL
SUPPLIES AND COOPERATION
be pleased to state:

(a) whether Indian tea shipmeots
worth an estimate of Re. 1.50 crores
have been virtually ‘hijacked” ag Aden
and diverted to Soith Asia;





